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 Title:  Suspension  of  Members  from  the  service  of  the  House  under  Rule  374  A.

 माननीय  अध्यक्ष  :  माननीय  सदस्यगण,  आज  शून्यकाल  अ  हाउस  A  माननीय  खड़े  जी  और  कछ  'मैम्बर्स  की  डिमांड  थी  कि  दलितों,  माइनोरिटीज़ पर  जो  एट्रोसिटीज़  होतीं  ह,  उसेक  संबंध  म  बात
 करना  चाहते ह|  मैन  बात  करेन  का  मौका  भी  दिया  और  यह  भी  कहा  था  कि  अगर  आप  लोग  इस  पर  डिस्कशन  चाहेत ह,  I  will  allow  the  discussion.  वही  बात  माननीय  संसदीय ars  मती

 ज  भी  कही  कि  सरकार  भी  डिस्कशन क  लिए  तयार  ह्  यह  बात  कडी  os)  यह  सब्‌  ,कछ  होना क  बाद  फिर  भी  अलग-अलग  पार्टियों क  मैम्बर्स  वल  म  आ  गए,  वल म  जिस  तरीक से  हंगामा  San,  सीट
 पर  जोन  का  बार-बार निवेदन  किया  गया,  लकिल  किसी  न  बात  नहीं  soft,  इतना ही  नहीं,  इतना  होने  क  बाद  'य  सब  कछ  चल  रहा  था,  बाकी सब  सदस्य,  जिन्हों  जीरो  आतर  का  लोटिस  दिया  था,
 जिनमें  लाम  सूची म  आए  थ,  जब  उनको  बला लना,  रु  कर  दिया,  उस  समय  छी  गौरव  गोगोई 'न  बल  क  ऊपर,  जहां  हमारा  स्टाफ  बठां  ह,  वहां  सुकन  पपर  उठाए,  पप  हवा म  SAL  और्‌,कर्सी  की
 तटा  फेक,  फिर  ofa.  Sra  जी  न  भी  बल  स  कछ  पपर  उठाए,  उनको  फाड़ा,  टीके  किए  और  'चार  की  तरफ  ba)  उसी  प्रकार  छी  अधीर  रजन  cles,  प्रिती  रजीता  ‘्जब,  pars  अमिता शव
 और  oft  vat.  रास्ता,  इन  लोगों ल  भी  इसी  कार पपर  फोड़,  अपेन  हाथ क  पपर  wis  होगा,  छोटु  टीके  किए  और  'चार  की  तरफ  मेका  उनका  यह  कंडक्ट  कहीं  भी  ठीक  जहां  था|

 This  conduct  of  Members  is  highly  unbecoming  and  in  abuse  of  the  Rules  of  the  House,  which  seeks  to  undermine  the  dignity  of  the  House.

 Interruptions)

 HON.  SPEAKER:  These  Members  by  persistently  and  wilfully  obstructing  the  business  of  the  House  have  caused  grave  disorder.

 I  am,  therefore,  constrained  to  name  Shri  Gaurav  Gogoi,  Shri  K.  Suresh,  Shri  Adhir  Ranjan  Chaudhury,  Shrimati  Ranjeet  Ranjan,  Kumari  Sushmita  Dev
 and  Shri  M.K.  Raghavan  under  Rule  374A  of  the  Rules  of  Procedure  and  Conduct  of  Business  in  Lok  Sabha.

 Interruptions)

 14.06  hours

 (At  this  stage,  Shri  K.C.  Venugopal  and  some  other  hon.  Members  came

 and  stood  on  the  floor  near  the  Table.)

 Interruptions)

 HON.  SPEAKER:  All  the  Members  whom  I  have  named  stand  automatically  suspended  from  the  service  of  the  House  for  five  consecutive  sittings  in
 terms  of  provision  of  Rule  374A.  They  may  forthwith  withdraw  from  the  precincts  of  the  House.

 I  am  sorry.

 The  House  stands  adjourned  to  meet  again  at  2.30  p.m.

 14.07  hours

 The  Lok  Sabha  then  adjourned  till  Thirty  Minutes  past

 Fourteen  of  the  Clock.

 The  Lok  Sabha  re-assembled  at  Thirty  Minutes  past  Fourteen  of  the  Clock.

 (Hon.  Deputy  Speaker  jin  the  Chair)

 Interruptions)

 (At  this  stage,  Shri  K.C.  Venugopal,  Shri  E.T  Mohammad  Basheer,  Shri  Mohammad  Salim  and  some  other  hon.  Members  came

 and  stood  on  the  floor  near  the  Table.)

 Interruptions)

 HON.  DEPUTY  SPEAKER:  Hon.  Members  suspended  by  the  hon.  Speaker  may  kindly  withdraw  from  the  House  under  Rule  374A.

 ...(Interruptons  )

 HON.  DEPUTY  SPEAKER:  The  House  stands  adjourned  to  meet  on  Tuesday,  the  25¢  July,  2017  at  11.00  a.m.

 14,31  hours

 The  Lok  Sabha  then  adjourned  till  Eleven  of  the  Clock



 on  Tuesday,  July  25,  2017/Shravana  3,  1939  (Saka).


